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LOK SABHA

Thursday, July 20, lWl/Asadha 29, 
1889 (Saka)

The Lok Subhtt met at Eleven oj the 
Clock.

[Mr ifrEAKSR in the Chatr) 

OBITUARY REFERENCE

Mr. Speaker: I have to inform the 
House of the sad demise of Chaudhri- 
Srl Chand, who passed away at 
Chandigarh on the 19th July, 1967 at 
the age ot 68.  At the time of his 
-death ho was the Speaker of the 
Haryana Legislative Assembly

Chaudhn Sri Chand was a Member 
of the Central Legislative Assembly 
during the years 1946-47.

We deeply mourn the loss of (his 
friend and I am sure the House will 
join me in conveying our condolence 
to be bereaved family.

Shri Ran (a: Mr Speaker, Sir, I had 
the  opportunity  of  working with 
Chaudhun Sri Chand for a number 
of years in the kisan movement. He 
was one of the sincere supporters and 
champions of agriculturists in Punjab. 
He was a redoubtable follower of the 
late Sri Chotu Ram, a great leader of 
the agriculturists in the old Punjab. 
He was a Member here and he was 
alio a member in the State legisla
tive assembly.  He worked also as 
Parliamentary Secretary and he was 
one of the leaders of  the bar in 
Rohtak.  He played a very notable 
part in the public life of Punjab for 
more than two decades.  I join you 
in mourning his death.
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The Deputy Prime  Minister and
Minister of Finance (Shri  Morarji 
Desai):  Sir, we associate ourselves 
with all that has been said about the 
departed public servant and request 
you to convey our condolences to his 
family

Mr. Speaker: The House may stand 
in silence for a short while to exprew 
its sorrow.

The hon. Members then stood in 
silence for a shortwhile.


